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1 Employee 

provident fund 
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Central 05.07.2023 70,406 - Unsecured NO NIL No 0 70,406 0 0

Annexure-4

Name of the corporate debtor: Neesa Infrastructure Limited in CIRP ; Date of commencement of CIRP - 19.06.2023

                         List of creditors as on 12.07.2023
List of operational creditors (Government dues)

(Amount in₹)

Sl.

N

o.

Details of claimant Details of claim 

received

Details of claim admitted Amount of 

contingent 

claim

Amount of 

any mutual 

dues, th at 
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Amount of   

claim under 
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Amount of 
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admitted

Remarks, if 

any


